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DHURY) : (a) The cases of 700 casual
labourers, claiming to have earlier worked
in Loco Shed, Lucknow, is now under
scrutiny for verification of genuineness of
their claims.

(b) to (d) A special recruitment for the
post of Cleaners was held by the Lucknow
Division of Northern Railway with the
approval of the General Manager. Appli-
cations of sons of railway employecs working
in Dieasel Shed, Mughal Sarai who were
eligible were also considercd. Thus, there
was no irregularity.

Hike in School Fee in Delhi

9823. SHRI N.E. HORO
SHRI G.S. NIHALSINGHWALA:
Will the Minister of EDUCATION AND
CULTURE be pleased 1o state :

(a) whether some cases of hike in the
fee in Schools in Delhi have come to the
notice of Government;

(b) whether Government are aware that
there are a number of other charges taken
from the parcots of the children in schools
without any corresponding increase in facili-
ties;

(¢) whether Government have any check
on the dues, other than fee., such as buil-
ding fee, library, games, first aid, etc. being
demanded from the students which are not
included in the school fee; and

(d) if so, the reaction of Government
in such case ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) :(a) and (b)
According to the information furnished by
the Delhi Administration, some cases of hike
in school fees and other charges of un-aided
schools in Delhi have come to their notice.

(c) and (d) The Government exercises
check in such cases under the provisions
of the Dethi School Education Act/Rules,
1973. If any violation of the Act/Rules is
reported, the same is examined in the light
of penal action suggested in the said Act/
Rules,

" VAISAKHA 13, 1906 (SAKA)
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Increasing the Loading Capacity of Iron-
ore at Paradip Port

9825. SHRI CHINTAMANI JENA :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether it is a fact that Paradip Port
in Orissa is the first port in the country where
facilitics of mechanised loading of iron-ore
for export were created;

(b) if so, what was the loading capacity
of iron-orc from this port initially;

{c) what steps have been taken to incre-
ase the loading capacity;





